| TEM NO 15 COURT NO. 11 SECTI ON Xl

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS
Petition(s) for Special Leave to Appeal (Gwvil)...... /2014
CC 7383/ 2014
(From the judgnent and order dated 08/11/2013 in

No. 30737/ 2002 of the H GH COURT OF JUDI CATURE AT ALLAHABAD)

uad & ORS Petitioner(s)
VERSUS

RAM ASHREY TRI PATHI Respondent ( s)

WTH I.A 1 (C DELAY IN FILING SLP)

Dat e: 09/05/2014 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE J. CHELAMESWAR
HON BLE MR JUSTI CE VI KRAMAJI T SEN
For Petitioner(s) M. Shreekant N. Terdal, Adv.

Ms. Sukhbeer Kaur, Adv.
Ms. Priyanka Terdal, Adv.

For Respondent (s)

UPON hearing counsel the Court made the follow ng
ORDER

Del ay condoned.

| ssue noti ce.

(VI NOD LAKHI NA) ( RENUKA SADANA)
COURT MASTER COURT MASTER



